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Statement

Details of enrollment/participants in various Schemes of

Department of Financial Services

(Figure in crore)

S1. No. Scheme Launched 2014-15 2015-16 2016-17
on

1. Pradhan Mantri Jan Dhan Yojana 28.08.2014 1472  21.38 22.60
PMIDY) (cumulative) (cumulative)

2. Pradhan Mantri Mudra Yojana 08.04.2015 - 3.48 0.80
PMMY)

3. Pradhan Mantri Jeevan Jyoti Bima 09.05.2015 - 2.95 3.04
Yojana (PMJIBY) (cumulative)

4. Pradhan Mantri Suraksha Bima 09.05.2015 - 9.40 961
Yojana (PMSBY) (cumulative)

5. Atal Pension Yojana (APY) 09.05.2015 - 023 029

(cumulative)
6.  Stand-up India 05.04.2016 - - 0.007

Leakage of Government subsidy

1723. SHRI AJAY SANCHETTI: Will the Minister of FINANCE be pleased to

state:

(a) whether as much as Rupees one lakh crore of subsidy is going to the
better off section of the society on account of some commodities and the small

savings;
(b) 1if so, details in this regard;

(c) whether this represents a substantial leakage from the Government

Finances which could have been utilized to help truly deserving; and
(d) 1if so, the steps proposed to be taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI
ARJUN RAM MEGHWAL): (a) to (¢) The Economic Survey 2015-16 using certain
assumptions states that "The implicit effective subsidy to the well-off is not just
the actual subsidy or tax (which may be lower than what it should be) on that

commodity, but the difference between what the tax burden on that commodity
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should be on the rich and the actual subsidy/tax rate." The Economic Survey
2015-16 further states, "the implicit effective subsidy to rich on gold, kerosene,
LPG, electricity, railways, and ATF is calculated. The total amounts to a total of

no less than 391,350 crore."

(d) With effect from Ist January, 2016 onwards the Government has
withdrawn the benefit of LPG Subsidy if the consumer or his / her spouse has
taxable income more than ¥ 10,00,000/-during the previous financial year as
computed under the Income Tax Act, 1961. The Government also targets various
redistribution schemes towards the poor and the needy, like food and kerosene
subsidy, old age and other pensions, and MGNREGA. A sum of ¥ 1,87,562 crore
was allocated for these schemes in the 2016-17 BE.

Release of uniform grants for desert and hilly regions

+1724. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of FINANCE

be pleased to state:

(a) whether there is any proposal to release a uniform grants for the

districts belonging to desert and hilly regions; if so, the details thereof;

(b) whether release of lesser grants to desert area districts have hampered

their development; and
(c) if so, the plan for development of such districts?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI
ARJUN RAM MEGHWAL): (a) The norms regarding funding pattern of Centrally
Sponsored Schemes have recently been revised on the basis of recommendations
of a Sub-Group of Chief Ministers comprising ten Chief Ministers. No further
proposal regarding release of uniform grants for the districts belonging to desert

and hilly regions is under consideration in Ministry of Finance.

(b) and (¢) Fourteenth Finance Commission (FFC) was an expert constitutional
body which had finalized its recommendations after wide consultations with
stakeholders including States. FFC in their assessment has taken into account the
disabilities arising from constraints unique to each State to arrive at the expenditure

requirements without making a distinction between special and general category

TOriginal notice of the question was received in Hindi.



